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The information in respect of She
amounts actually accepted by the
wax authorities under the aforeaa:d
heads for purposes of assessment of
torporate tax 1g bemng coliected and
would be laid on the Table of the
House as soon as it is available.

C.BX. Inquiry into Lang Dea)] 8candal

of Cuttack Statiom of ALR "

1286. SHRI SURENDRA MOHAN-
TY: Will the Minister of INFORMA-
TION AND BROADCASTING be
‘vleased to state:

(a) whether the Central Bureau of
Investigation geized some papers from
the Cuttack station of All India Radio
in connection with the Rs. 2 lakhs land
deal scandal involving the Ministry of
mformation and Broadcasting and a
senior official of the Government of
India; and

(b) if so, whether the C.B.I. has
since concluded its investigation and
if go, the results thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) All India Radio bad
acquired land for the construction of
residential houses Tor AIR staff
through the Government of Orissa
undey the Land Acquisition law. The
C.B.I. had taken over three files from
the AIR station at Cuttack pertaining
to titig mastter.
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(b) The C.B.1. has since concluded
its investigations and has submitted
its report to the Governmeént,

Inter-State Task Force Commitioe fus-
Industries .

1287. SHRI R K. SINHA: Will the
Minister of INDUSTRY AND CIVIL.
SUPPLIES be pleaseg to state:

(a) whether the Government have
constituted an Inter-State Task Force
Committee 1n 1973 for examination of
the problem of industtieg in northerw
States; apd

(b) how many meetings of this
Committee have takenm place so far
during the last one year and for an.
on-the-spot examination of the indus-
trial problems in backward States of
the country?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY ANTX
CIVL SUPPLIES (SHRI B. P, MAUB-
YA): (a) and (b). A Committee te
examine the common problems of in-
dustries in the States:.of Punjah and
Haryana and the Union Territory of
Delhi has been constituted. The Com-
mittee has had only one meeting se
far. No meeting hag been held for am
on-the-spot examination of the indus-
trial problems in the backward States
of the country,

o





